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Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1
List of cases e-filed during the month of January, 2022

Petitioner Name 
Vs. Respondent 

Name

Advocate 
Mobile 

Number

Advocate 
E-mail ID

Date of 
Registrati

on

Date of e-
filing

Fatehgarh 
Sahib

Sri Muktsar 
Sahib
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Page 2

Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

LUDHIANA Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2
List of cases in which e-Payment of Court fees was made during the month of January, 2022

Petitioner Name 
Vs. Respondent 

Name

Date of 
Registration

Date of e-
payment of 
Court fees

Fatehgarh 
Sahib

Sri Muktsar 
Sahib
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Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 3
List of cases in which Electronic Service of Process has taken place during the month of January, 2022

Petitioner Name Vs. 
Respondent Name

Date of 
Registrati

on

Date of 
Electronic 
Service of 
Process
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Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala
Court No.3 CS 3

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

AD&SJ PATIALA 13 ARBITRATION 7

AD&SJ PATIALA 13 EXECUTION 1

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

ADJ Chandigarh Ms. Anshu Shukla ADJ 31 ARB 4

ADJ Chandigarh Ms. Anshu Shukla ADJ 31 Commercial Suit 1

ADJ Chandigarh Sh. Jaibir Singh ADJ 13 Arb. 3

Form 4
List of total no. of cases randomly allocated during the month of January, 2022

Case Count 
(No. of cases 

randomly 
allocated)

Civil Judge(Senior 
Division) Barnala

Sh. Vineet Kumar 
Narang, CJSD Barnala

SH HARI SINGH 
GREWAL AD&SJ

SH HARI SINGH 
GREWAL AD&SJ

Sri Muktsar 
Sahib
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Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga

CS/3/2019 NIL NIL

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Ms.Anshu Shukla,ADJ Chandigarh 8/2022 Gurbax Singh Vs Executive Engg Sh. Rajesh Sood 04-01-2022 04-01-2022

Ms.Anshu Shukla,ADJ Chandigarh 9/2022 Sh. Vikas Jain 04-01-2022 04-01-2022

Ms.Anshu Shukla,ADJ Chandigarh 35/2022 Dr. Anand Kumar Bishonoi 06-01-2022 06-01-2022

Ms.Anshu Shukla,ADJ Chandigarh 52/2022 Sh. J R Syal 18-01-2022 18-01-2022

Ms.Anshu Shukla,ADJ Chandigarh 2/2022 Sh. K K Gupta 17-01-2022 17-01-2022

Sh.Jaibir Singh,ADJ Chandigarh ARB/20/2022 A.P Jagga for Petitioner 05.01.2022 05.01.2022

Sh.Jaibir Singh,ADJ Chandigarh ARB/51/2022 Naresh S. Rana for Objector 18.01.2022 18.01.2022

Sh.Jaibir Singh,ADJ Chandigarh ARB/56/2022 20.01.2022 20.01.2022

Sh.Jaibir Singh,ADJ Chandigarh ARB/768/2017 24.10.2017 11.01.2022

Sh.Jaibir Singh,ADJ Chandigarh EXE/22/2021 11.01.2021 11.01.2022

Form 5
List of cases in which Case Management Hearing was held during the month of January, 2022

Petitioner Name Vs. 
Respondent Name

Date of 
Registratio

n

Date of Case 
Management 

Hearing

Fatehgarh 
Sahib

Ms. Anjana, Addl. 
District Judge, Moga.

The Punjab State Co-op. Vs. Ms. 
Jai Jawala Food.

Sh. R.K Goyal Advocate.
Sh. Vaneet Jaidka Advocate Counsel 

for the defendant no.2.
Sh. Surjit Singla, Advocate Counsel for 

the respondent No, 3,4.

Sri Muktsar 
Sahib

Vishal Export Overseas Ltd Vs. 
Pb State Warehouse

Municipal Corp Vs Sutlej 
Construciton

The Pb State Cooperative Vs. 
Span Filling System

Food Corporation of India Vs. 
UMC  Technologies

M/s Creative Capital Services ltd. 
Vs. M/s Akshaj Hi-tech 

Infrastructure Pvt. Ltd.& Anr.

M/s Khalsa Rice Mills Vs. The 
Pb. State Coop & Ors.

Pb. State Cooperative Milk 
Producers Federation Ltd. Vs. 
M/s TCI Freight

Ajay Sood for Objector,Maninder 
Arora for Respondents

Pb. Small Industries Export Corp. 
ltd Vs. M/s Anil & Co. & Anr.

R.C Sharma for Petitioner, Puran Singh 
Rana for Resp

M/s Anil & Co. Vs. Pb. Small 
Industries Export Corp. ltd.

Raj kumar Sayal For DH, Vaneesh 
Khanna for JD
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Page 6

Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

FATEHGARH SAHIB Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ms.Anshu Shukla,ADJ

Chandigarh

452/2016 13-09-2016 05-01-2022 1963 Dismissed 34

Form 6
Contested Commercial cases disposed during the month of January, 2022

Petitioner Name Vs 
Respondent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation 

did not take 
place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 
(Conteste
d/Settled)

Date of 
execution 
of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

Act 
Section

Mangat Gram Udyog Vs. 
District Manager Pb Markfed

Sh. Gagan Inder 
Singh
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